Title: Demand to consult the MP(s) in implementation of the Pradhan Mantri Gramin Sadak Yojana(PMGSY).
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SHRI PRAVIN RASHTRAPAL (PATAN): Sir this is a matter concerning not only Bihar; it affects the whole of India.
...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, please take your seats. This is not the way to behave.
...(Interruptions)

SHRI P.C. THOMAS : Sir, we want a response from the hon. Minister of Parliamentary Affairs. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Thomas, | cannot compel the hon. Minister to respond. If he wants, he can respond
but | cannot compel him.

...(Interruptions)

SHRI P.C. THOMAS : All hon. Members are interested in getting a response from the Government. ..(Interruptions)
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MR. DEPUTY-SPEAKER: | have called Shri Adhir Chowdhary. Please take your seat.

...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Adhir Chowdhary, you will have to confine to the subject of your notice; do not
cross the limit.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Pappu Yadav, | have given you enough time. | cannot compel him to respond to you.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Pappu Yadav, you should not disturb the House. There are a number of hon.
Members who have given notices.



...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Mohan Delkar, please take your seat. Shri Pappu Yadav has already placed the

matter. If the hon. Minister wants to respond, he can. If he does not want to respond, | cannot compel him.
...(Interruptions)

st TSt O IW 9w YIed  IUeds Heed, I8 WAl weiey 3 #t fFeraw fa o & swnt wag wewl @ i +ft st Ia€] (=aar)

#t AieT gH.AaSY | 9% 95 WA 39 8, 3O Wiwal &1 saedic g anfey| &€ (saur)

MR. DEPUTY-SPEAKER: Shri Pappu Yadav, you have to allow other hon. Members to speak. Do not disturb like
this.

...(Interruptions)
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SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Sir, may | draw the attention of this House to a
very serious issue? ...(Interruptions)

SHRI P.C. THOMAS : Sir, hon. Members of Parliament have to be consulted. ...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record now.
(Interruptions) *&€)
MR. DEPUTY-SPEAKER: Shri Pappu Yadav, please take your seat now.
...(Interruptions)
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*Not Recorded.

SHRI P.C. THOMAS: Sir, the scheme envisages that M.Ps. should be consulted. This is not only in Bihar but in
other States also. ...(Interruptions) Some of the States are doing it. ...(Interruptions) It is true that some of the
officers of the State Government are not taking it seriously. Some of the Government employees who are
concerned with this, especially the Block Development Officers and DRDOs should be consulted. ...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Rajesh Ranjan alias Pappu Yadav, please help me in conducting the proceedings of
the House. Other Members have also given notice.

...(Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI

PRAMOD MAHAJAN): Sir, | will communicate the feelings of the hon. Members to the hon. Minister of Rural
Development.

MR. DEPUTY-SPEAKER: Shri Adhir Chowdhary to speak now. Shri Chowdhary, it is a very delicate issue. Please
confine to your subject and do not transgress.



